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Shri Harish Chandra Mathur: May
I know for how long this question
has been engaging the attention of
the government, when it arose in the
mind of Government and since then
what they have done?

Shri Hathi: The question of = the
civil or public servants being courte-
ous etc. has been attracting the atten-
tion of the government right from
the beginning and, from time to time,
we have been writing to the State
Governments and taking necessary
action.

Mr. Speaker: Next question.

Shri Kapur Singh: Sir, 'your most
important query regarding reducing
the weight of the politicians has not
been answered.

Shri Harish Chandra Mathur: I
may assure my hon. friend that ano-
ther question on this subject ls com-
ing up very shortly,
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[(a) During the years from 1961 tc

1963, 789 such Pakistani infiltrants
were detected,

(b) One Shri Gulam Hussain
Qureshi of Ajmer, who came to India
from Pakistan in 1948 on a temporary
permit, has been elected to the Ajmer
Municipality on the basis of his name
appearing in the Electoral Roll. An
election petition hag been preferred
against his election on the ground that
he is not a citizen of India. The mat~
ter is sub judice in the court of Dis-
trict Judge, Ajmer.]
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Shri S, N. Chaturvedi: May I know
whether the Government can assure
the House that it is sufficiently alert
and vigilant to prevent any situation
like the one prevailing on our eastern
border developing in Rajasthan, where
infiltrants have come in thousands and
lakhs have even found employment in
our service?

Shri Hathi: The Rajasthan Gov-
ernment is taking keen interest in this
matter. As I said three days back the
Chief Minister himself had toured
round the border areas and tightened
up the measures so that infiltration
may not be as easy as it is now.

Shri Bhagwat Jha Azad: With refe-
rence to part (a) of the question,
which has been corroborated by the
statement of the Chief Minister of
Rajasthan, do Government propose to
have specia] tribunals as they have in
the eastern region to deal with the
problem effectively and expeditiously?

Shri Hathi: There are procedures;
but in most of these cases the people
themselves have admitted that they
are Pakistani nationals and have
crossed over the border without any
documents or so. 254 of them have
been deported.
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Shri Harish Chandra Mathur: Can
the hon. Minister say with any sense
of responsibility that the Rajasthan
border with Pakistan is an absolutely
open place and not only 700 but
thousands and thousands of people
come into Rajasth#p without any
notice being taken of it? They get
settled here. There is absolutely no
agency. You cannot know even if
people come right within 50 or 70
miles in Rajasthan,

Shri Hathi: So far as I know, this
condition did exist but of late, during
the last 4 or 5 months or so, the
Rajasthan border has been tightened
up. Patrolling continues. The check-
posts are there and the Rajasthan
Government is active.

Shri Harish Chandra Mathur: He
ought to know a little better.

Shri Sinhasan Singh: Referring to
part (b) of theé question, when he
came on a temporary permit in 1948,
how did he continue to remain here
till 1964 and get elected? Was Gov-
ernment ignorant of the temporary
permit so that he continued to stay
and got elected?

Shri Hathi: As I said, he was here
in Ajmer and had been there till 1948.
At the time when he went there,
there was no question of a permit, but
by the time he returned this tempo-
rary permit system was introduced.
He came here and he has been here
till now.

Shri A, P, Jain: With regard to
part (b) of the question how long has
this election petition against this
gentleman been pending and at what
stage is it?

Shri Hathi: I think, the election
petition had been filed somewhere in
1963 but I do not know the exact date.

Shri A, P, Jain: At what stage is
it pending?
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Shri Hem Barua: May I know
whether Government are aware of the
fact that there are villages on the
Rajasthan border, specially a village
called Baori which falls both within
the territory of India and Pakistan
and it is reported that to the people
living in this village India and Pakis-
tan are only abstract conceptions and
thjs village provides ag a corridor for
the movement of Pakistanis to Rajas-
thap . . .

Mr. Speaker: Shall we come to the
question at all or not? That long pre-
face is not required. A direct ques-
tion should be asked as a supplemen-
tary. If every hon, Member were to
put it like that then we will cover
only one question during the Ques-
tion Hour.

Shri Hem Barua: I will ask the
question. In the context of it may I
know whether Government are aware
of the fact that the Rajasthan armed
constabulary has pleaded its inability
to check the intrusion of Pakistani
citizens into this country via this
village; and if so, whether Govern-
ment proposes to demarcate the
boundary and put up a fence to see
that it does not happen?

Shri Hathi: This piece of informa-
tion perhaps appeared two or three
days back just when the Chief Minis-
ter of Rajasthan was touring that area.
This difficulty is known to them and
the matter is being taken up.

oft witwre o dvn - A wERT
¥ oy T fF vse aoifseT wdw

Oral Answers VAISAKHA 2, 1886 (SAKA) Oral Answers

12232

&7 ¥ 710, 79 fF e fafe agg &
F & TeHe F FINIR 3,0 0 0 IFEATAT
TE T T AU E | & ag AT AEATE
o w7 37 IR AAT § 2399 Tt
ST ST Y AR AR & ¥ WiEs
FeaF & §?

Shri Hathi: They were detected and
arrested. Their number is 789,

Mr, Speaker: When was that? He
says, these are old figures. Accord-
ing to him, there is a much larger
number.

Shri Hathi: As I said, the villages
are so near each other—as the hon.
Member, Mr. Hem Barua, said about
one village that some portion is in
Pakistan and some portion is here—
that people come and go. But these
people were actually detected and
arrested.
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Report of Kunzru Committee on
Physical Education

+
1137 J Shri Ramachandra Ulaka:
* 7 Shri Dhuleshwar Meena:

Will the Minister of Education be
pleased to refer to the reply given to
Starred Question No. 56 on the 12th
February, 1964 and state:

(a) whether the report of the
Kunzru Committee on Physical Edu-
cation has since been examined by
Government; and

(b) if so, the decision taken there-
on?





